DELHI URBAN SHELTER IMPROVEMENT BOARD
GOVT. OF NCT OF DELHI
(PARLIAMENT CELL)
Room No.31, Punarvas Bhawan,
1.P. Estate, New Delhi-110002

No. DD/PC/DUSIB/D- dated:

To,
\/Tﬁe Dy. Secretary (Question Cell)
Delhi Legislative Assembly, Delhi-54

Subject:- Providing reply in r/o Un-Starred Question No. 93 dated
28.03.2022. '

Please find enclosed herewith 100 copies of reply of Un-Starred
Question No. 93 raised by Smt. Bandana Kumari, Hon’ble MLA, duly
approved by the Competent Authority.

Jep o\

Director (PC)
Phone No. 23378445

Copy to:-
Director (DIP) along with 150 copies.
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MOST URGENT
VIDHAN SABHA MATTER

GOVT. OF NCT OF DELHI
DEPARTMENT OF POWER
8™ FLOOR, B WING, DELHI SECRETARIAT
NEW DELHI-110002; Ph: 23392791
No F.14(86)/Power/VS/US-93/2022 /<75 Dated: 2 §~ 57622

To,
The Director (Parliament Cell),
Delhi Urban Shelter Improvement Board, GNCTD

Punarwas Bhawan, |. P. Estate
New Delhi

Sub: Reply of Vidhan Sabha Un-starred Question No. 93— reg.

Sir,
With reference to your letter dt. 23.03.2022 on the subject cited

above. In this regard, the point wise reply of Vidhan Sabha Un-starred

Question no. 93 has been received from Tata Power Delhi Distribution Limited

(TPDDL) through email dated 24.03.2022 and the same is enclosed herewith

for further necessary action at your end. et ﬁano'n' ‘

TRA At W HA A
Yours faithfully,

Enclosed: As Above
4392/? W

(R.S. Samria)
Dy. Director (Power)



rft 4 Umali Power Department <departmentpower@gmail.com>

Most Urgent Vidhan Sabha Un-étarred Question no

.93 -reg.
sanjeev Kr tyagi <sanjeev.tyagi@tatapower-ddl.com> Thu, Mar 24, 2022 at 5:20 PM

To. Power Department <departmentpower@gmail.com>

Kind Attention: Dy. Director Power

Dear 2ir,

Ac discussed, please find below draft response of attached questions:
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Draft reply:

Reference to attached letter no. F.14(86)lPowerN.S.IU.S.-93/2022/567 dated 23.03.2022. Kindly find below point
wise respanse of Tata Power-DOL:

(a) The JJ cluslers of this area are fed with both high voltage distribution and low voltage
distribution system to provide the power supply to consumers. Tata Power-DDL has a well-
defined procedure to undertake maintenance of it's assets. Safety audits and preventive
maintenance audits are done timely and necessary corrective action taken as and wherever

required.
(b) Already replied in (a) above.
(c) Does not pertains to Tata Power-DDL.

(d) Does not pertains to Tata Power-DDL.

Reqgaras,

Sanjeev Kr, Tyagi | Government Affairs

o1 011 66112262 Web www.tatapower-ddl.com



